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When the CPC was taken up today for hearing On order, 

Plr.A.Chakrabortys ld.counsel or the applicant submits that 

the direction given in the judguent against which the CPC 

was filed has since been corrpiied with. 

In view of the abOvf submission, the CPC is disposed 

of without passing any further order. 

Reply to the CPC has been filed today. 

No order is passed is to cos ts. 

	

(D.Purka) 	 .c.rma) 

	

jdiciaj. Meirber 	 Administrative Menber 


